FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS
OF
BALDOR TECHNOLOGIES ACCOUNT AGGREGATOR SERVICES PRIVATE
LIMITED

1. | NAME OF CORPORATE PERSON Baldor Technologies Account

Services Private Limited
20/09/2022

Aggregator

2. | DATE OF INCORPORATION OF
CORPORATE PERSON

3. | AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED/ REGISTERED

ROC, Mumbai

CORPORATE IDENTITY NUMBER /
LIMITED  LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON

U72900MH2022PTC390812

ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE (IF
ANY) OF CORPORATE PERSON

8" Floor, Skyline Icon, Andheri Kurla Road,
Chimatpada, Marol, Andheri East, Mumbai City,
Mumbai, Maharashtra — 400059

LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

06/11/2025

NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

Incorp Restructuring Services LLP

8, 3rd Main, KSSIDC Ind Estate, 6th Block,
Rajajinagar, Bangalore, Karnataka — 560010
Registered Email id:

irsllp.ibc@jincorprestructuring.in
Correspondence Email id:
vl.baldoraa@gmail.com

Telephone Number: 080-23167561 /23167560
IP Registration No.: IBBI/IPE-0129/IPA-1/2022-
23/50032

06/12/2025

8. | LAST DATE FOR SUBMISSION OF
CLAIMS

Notice is hereby given that the Baldor Technologies Account Aggregator Services Private Limited has
commenced voluntary liquidation on November 06, 2025.

The stakeholders of Baldor Technologies Account Aggregator Services Private Limited are hereby
called upon to submit a proof of their claims, on or before December 06, 2025, to the liquidator at the
address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. ; ? 0)70

Date: 08/11/2025 | Place: Bengaluru

Incorp Restructuring Services LLP (Liquidator)


mailto:irsllp.ibc@incorprestructuring.in
mailto:vl.baldoraa@gmail.com
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, CIDCO

WE MAKE CITIES

(¢

QUOTATION NOTICE

Sale of existing grass on CIDCO’s Notified land for
Palghar New town at Palghar & Kelwe road for two
seasonal years 2025-26 and 2026-27

Executive Engineer(Palghar-l), Hall No.02, 2nd floor,
Kanchan business centre, Palghar-mahim road,
Palghar(W) invites sealed Lump-Sum rate quotations
from experienced bidders in the field of following work.

1. Name of Work : Sale of existing grass on CIDCO’s
Notified land for Palghar New town at Palghar &
Kelwe road for two seasonal years 2025-26
and 2026-27 2. Quotation No.: 01/CIDCO
/EE(PALGHAR-I)/ 2025-26 3. Estimated Cost of
work: ---NA--- 4, Base Price : For Palghar Newtown
Rs.7,50,000.00/ seasonal year. For Kelwe road Rs.
1,72,160.00/ seasonal year. Total Base price Rs.
9,22,160.00/ seasonal year. 5.Earnest Money Deposit
: Rs. 93,000/- 6. Cost of blank quotation forms : Rs.
1180/- (One thousand One Hundred and Eighty rupees
only) Including 18% GST (Non-Refundable) 7. Date of
receipt of applications : 10/11/2025 to 18/11/2025 up
to 15:00 hrs. 8. Date of issue of blank quotations :
10/11/2025 to 18/11/2025 up to 15:30 hrs. 9. Date of
receipt of sealed Quotations : 19/11/2025 up-to 15.00
hrs. 10. Date of Opening of quotations : 19/11/2025
after 15.30 Hrs. (If possible), in the office of
EXECUTIVE ENGINEER (PALGHAR-I) 11. Quotation
Issuing Authority EXECUTIVE ENGINEER
(PALGHAR-I) CIDCO of Maharashtra Limited, 2nd
Floor Kanchan Business Park, Palghar-Mahim Road,
Palghar (W) 401404. 12. Completion Period : 04
Months for seasonal grass harvesting in each season
for 02 (Two) seasonal years 2025-26 and 2026-27

NOTES :

1.The submission shall be accompanied by copies of
Income Tax Permanent Account Number &
Experience certificate.

2. Goods and Service Tax (GST) Registration certificate
/ GST No.

3. CIDCO reserves the right to split the work in two or
more parts.

4. Quotation shall not be sent or received by post.

5. The right to reject any or all quotations without
assigning any reasons whatsoever is reserved by
CIDCO.

6. Further particulars and blank quotation forms can be
received from the office of the undersigned.

Executive Engineer
(PALGHAR -1)
[CIN - U99999 MH 1970 SGC-014574]

www.cidco.maharashtra.gov.in — CIDCO/PR/329/2025-26 /

www,freepressjournalin

dotel §b Canara Bank

T G T 3T A Govt. of India Undertaking
ARM BRANCH MUMBAI
Canara Bank Building, 4th Floor, Adi Marzban Path, Ballard Estate, Mumbai — 400 001
Email: cb2360@canarabank.com TEL. - 8655948019 WEB: www.canarabank.com

CORRIGENDUM

Please refer to our Sale Notice published in this Newspaper on 07.11.2025. Sr.
No. 1 - Borrower : Mr. Nileshkumar Dhirubhai Patel, Sr. No. 2 - Borrower :
Mr. Ananda Birendra Chakravarti and Mrs Ritu Wadhwa. & Sr. No. 3 -
Borrower : M/s. Netra Agencies In this notice E-Auction Date was wrongly
printed. Please read E-Auction Date 25.11.2025 instead of 29.11.2025. and
Submission of bid & EMD Date 24.11.2025 instead of 28.11.2025.

All remaining E-auction notices alongwith the terms and condition shall remain
unchanged.

Sd/-
Authorised Officer
Canara Bank, ARM Branch

Date : 07.11.2025

Place : Mumbai
T CAPITAL HOUSING FINANCE LTD.
' ' Regd. Office: 11th Floor, Tower A, Peninsula Business Park,
TATA Ganpatrao Kadam Marg, Lower Parel, Mumbai 400 013
CIN No. U67190MH2008PLC187552 Contact No. (022) 61827414

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Appendix IV read with rule 8(1) of the Security Interest
Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the TATA Capital
Housing Finance Limited., under the Securitization and Reconstruction of]|
Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under section 13(2) read with rule 3 of the
Security Interest (Enforcement) Rules, 2002, issued a demand notice,
calling upon the below borrower and Co- Borrower to repay the amount
mentioned in the notice within 60 days from the date of the said notice.
The borrower, having failed to repay the amount, notice is hereby given to
the borrower, in particular and the public, in general, that the respective
Court Commissioners has taken physical possession of the property
described herein as per respective court orders in exercise of powers on
them of the said act and handed over to the undersigned Authorised officer
on the mentioned dates.
The borrower’s attention is invited to provisions of sub- section (8) of
Section 13 of the Act, in respect of time available, to redeem the secured
assets.
The borrower, in particular, and the public in general, are hereby cautioned
not to deal with the property and any dealings with the property will be
subject to the charge of the TATA Capital Housing Finance Limited, for an
amount referred to below along with interest thereon and penal interest,
charges, costs etc.

T

Loan Account No. : 10113070

Name of Obligor(s)/Legal Heir(s)/Legal Representative(s) : Mrs. Asha
Sunil Inarkar, Mr. Tushar Sunil Inarkar AND Mr. Vishal Sunil Inarkar

Amount as per Demand Notice/ Date of Notice :As on 18.09.2024, an
amount of Rs. 17,18,589/- (Rupees Seventeen Lakh Eighteen Thousand
Five Hundred and Eighty Nine Only)

Date of Physical Possession :03.11.2025

Description of Secured Assets/Immovable Properties: All that Flat No.
104, on the First Floor, in A-Wing, admeasuring 415 Sq. Ft. i.e. 38.57 Sq.
Mtrs. (Built Up Area) in the building known as Saanjh Sankul, situated on the
piece and parcel of land bearing Survey No. 242, Hissa No. 1, of Village
Achole, Taluka Vasai and District Thane, lying, being and situated at
Registration Sub District at Vasai, and within the limits of Vasai.

Loan Account No. : 9319733/ TCHIN0687000100094306/10028140/
TCHIN0687000100311353

Name of Obligor(s)/Legal Heir(s)/Legal Representative(s) : Mr. VIJAY
SURESH SHETTYAND Mrs. RASHMIBHOJRAJ SHETTY

Amount as per Demand Notice/ Date of Notice :As on 26.11.2024, an
amountof Rs. 26,85,779/- (Rupees Twenty Six Lakh Eighty Five Thousand
Seven Hundred and Seventy Nine Only)

Date of Physical Possession :07.11.2025

SERVICES PR
Name of corporate person

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

BALDOR TECHNOLOGIES AC
VATE LIMITED

Chembur Branch,
Near Chembur Naka, Post Bag No. 7207,
Mumbai Maharashtra, Pincode - 400071

E-mail- Chembur.Navimumbai@bankofindia.co.in

POSSESSION NOTICE
(For Immovable property) Appendix Iv[see Rule 8(1)]

s 3w RO A

Relationship beyond banking

COUNT AGGREGATOR

Baldor Technologies Account Aggregator
Services Private Limited

2. | Date of incorporation of corporate person

20/09/2022 Ref. No.: CHR/ADV/SRM/25-26/30 Date: 04.11.2025

3. | Authority under which corporate person
is incorporated/ registered

WHEREAS, The Authorized officer of the Bank of India under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest

ROC, Mumbai

4. | Corporate identity number / limited liability
identity number of corporate person

Act, 2002 had in exercise of powers conferred under section 13(2) read with rule

72900MH2022PT! 12
U72900MH20 €3908 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated

5. | Address of the registered office
and principal office (if any) of
corporate person

03.09.2025 calling upon the borrower Mrs. Rizwana Amin Shah And Mr. Amin
Shah to repay the amount mentioned in the notice being Rs.2025880.74 and
further uncharged interest thereon as stipulated compounded with monthly rests,

8" Floor, Skyline Icon, Andheri Kurla Road,
Chimatpada, Marol, Andheri East, Mumbai
City, Mumbai, Maharashtra — 400059

6. | Liquidation commencement date
of corporate person

and all costs, charges and expenses incurred by the Bank up to the date of notice
(subject to change from time to time as per directives of RBI) and incidental
expenses, costs, charges incurred/to be incurred with effect from 10.04.2023

06/11/2025

7. | Name, address, email address,
telephone number and the registration
number of the liquidator

within 60 days from the date of receipt of the said notice.

The Borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken symbolic
possession of the property described herein below in exercise of powers
conferred on him under section 13(4) of the said Act read with rule 9 on this 4th
day of November 2025.

The Borrower in particular and the public in general is hereby cautioned not to
deal with the said property and any dealings with the said property will be
subject to the charge of Bank of India for an amount of Rs,2025880.74 and
further uncharged interest thereon as stipulated compounded with monthly

Incorp Restructuring Services LLP

8, 3" Main, KSSIDC Ind Estate, 6th Block,
Rajajinagar, Bangalore, Karnataka - 560010
Registered Email id:
irslip.ibc@incorprestructuring.in
Correspondence Email id:
vl.baldoraa@gmail.com

Telephone Number: 080-23167561 / 23167560
IP Registration No.:
IBBI/IPE-0129/IPA-1/2022-23/50032

8. | Last date for submission of claims

06/12/2025 rests, and all costs, charges and expenses incurred by the Bank (subject to

Date: 08/11/2025 | Place: Bengaluru

Notice is hereby given that the Baldor Technologies Account Aggregator Services Private
Limited has commenced voluntary liquidation on November 06, 2025.

The stakeholders of Baldor Technologies Account Aggregator Services Private Limited are
hereby called upon to submit a proof of their claims, on or before December 06, 2025, to the
liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Incorp Restructuring Services LLP, Liquidator

PUBLIC NOTICE

I, Dhanya Veena, formerly known as
Dhanya Santhosh, residing at Flat No.
A-501, Sanpada Sea Queen Heritage
Co-op Hsg. Soc. Ltd., Plot No.6,
Sector-18, Sanpada, Palm Beach
Road, Navi Mumbai, hereby cancel
and revoke the General Power of
Attorney dated 05.04.2013, registered
with  Sub-Registrar Thane-8 (Reg.
Receipt No. 2504, Doc. No.
TNNB-2471-2013), executed in favour
of Mr. Santhosh N. Menon for the
above-mentioned property.

The revocation is effective immediately.
Any act done using the said Power of
Attorney without my consent shall not
bind me. Mr. Santhosh N. Menon is
hereby requested not to act or
represent on my behalf based on the
revoked document.

Effective Date: 29/07/2025

Description of Secured Assets/Immovable Properties: Flat No. 102, on
the 1st Floor, area admeasuring 820.40 Sq. Fts. (Equivalent to 76.25 Sq.
Mtrs.i.e. Built Up Area; 586 Sq. Ft., equivalent to 54.46 Sq. Mtrs. Carpet area;
in Wing- B, in the RCC Building named as “JASMINE” of Complex named as
SIDDHIVINAYAK SOCIETY, bearing Survey No. 99, Hissa No. 4 and Survey
No. 100, Hissa No. 7, situate, lying and being at Mouje Kalher, Taluka
Bhiwandi, within the limits of Kalher Grampanchayat, Joint Sub Registration
District and Taluka Bhiwandi, Registration District and District Thane,
Maharashtra State.

Date: 08.11.2025

Sd/- Authorised Officer

Place: Mumbai For Tata Capital Housing Finance Limited

gz e ({J) union Bank

0

CREDIT RECOVERY AND LEGAL SERVICE DEPARTMENT
REGIONAL OFFICE : The Capital Building, 1% Floor, Opp. Kulkarni
Garden, Sharanpur Road, Nasik. 422005. Tel.: (0253) 2317771

Sale Notice for Sale of

Immovable Properties

Nasik City Branch: Nawandar Bunglow, 1366, M-1, Racca Colony, Sharanpur Road, Nasik, Dist. Nashik, Maharashtra - 422002.

read with provision to Rule 8 (6)/9(1) of the Security Interest (Enforcement) Rules, 2002.

E-Auction Sale Notice of 30 days for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable properties mortgaged/charged to the
Secured Creditor i.e. Union Bank of India has been taken Symbolic Possession into Bank's by the Authorised Officer of Union Bank of India Secured Creditor and will be sold
on “As is where is”, “As is what is”, & “Whatever there is” on 11.12.2025, Thursday for recovery of dues mentioned hereunder to the Union Bank of India from the below
mentioned borrower (s) & Guarantor(s). The details of Properties, Reserve Price and Earnest money deposit are as follows mentioned hereunder:-

Name of Borrower/Guarantor Description of immovable secured assets to be sold Reseé\ﬁDPrlce Poss;.ps:lon Amount Due
1.THE BORROWER/S Simple Mortgage of immovable property described herein below: Reserve Price | Symbolic Rs.
A) Mr. Rajesh Eknath Aher Property No.1. All that piece and parcel of Non Agricultural property bearing Plot No | Property 1&2 |Possession| 1,11,73,150.82
B) Mrs. Anagha Rajesh Aher |42 situated at 76/1 area adm 172.80 sq mtrs at Vastu Yog Vastu Park area near Durga| Rs. 89,60,000/- (Rs. One Crore Eleven
2. THE GUARANTOR/S Temple, Jaibhavani Road Nashik Road, Deolali-Nashik bounded as follows: - Property 3 Lakhs Seventy Three
A) Mr. Sudhakar Gulab Shinde | East: Plot no 43, West: Plot no 41, South: Plot no 28, North: 6 Mtrs Road, Rs. 32.00,000/- Thousand One
B) M/s Dales Estate Property No. 2. All that piece and parcel of Non Agricultural property bearing Plot No ———— Hundred Fifty and
Partnership firm throughits | 43 situated at 76/1 area adm 172.80 sq mtrs. Vastu Yog Vastu Park area near Durga EMD Paise Eighty Two
partners Mr. Rajesh Eknath Temple, Jaibhavani Road, Nashik Road, Deolali-Nashik bounded as follows: - Property 1&2 gg%’ézsogg
Aher and Mrs. Anagha East: Plot no 44, West: Plot no 42, South: Plot no 27, North: 6 Mtrs Road Rs. 8,96,000/- with fu}thér interest
Rajesh Anher Property No. 3. All that piece and parcel of Non Agricultural property bearing Property 3 Cost & Expenses '

Commercial shop no 31 area adm 32.56 sq mirs B/up on first floor in Rajan Complex | Rs. 3,20,000/-

Apartment over plot no 7 area adm 1826 sq mtr out of S no 306, above Business

Bank, Data Mandir Pune road Nashik Road Nasik.

East: Passage, West: Business Bank, South: Office No. 30, North: Office No. 32

@ For Registration and Login and Bidding Rules visit https://baanknet.com
Date: 08.11.2025 | Place: Nashik

Date & Time of Auction : 11.12.2025, Thursday from 12.00 Noon to 05.00 pm (with 10 min unlimited auto extensions)

® The details of encumbrances, if any known to the Secured Creditor : Not Known to the Bank
® Last date & time for submission of EMD: EMD shall be deposited and Linked/Map the EMD amount with the Property ID before End Time of Auction as per clause 7 below.
It is advisable to deposit and Link / Map the EMD amount with the property ID well in advance to avoid any technical glitch.

Sd/- Chief Manager/Authorized Officer
Union Bank Of India

change from time to time as per directives of RBI) and incidental expenses,

costs, charges incurred/to be incurred with effect from 03- 09.2025.

The borrower's attention is invited to the provisions of sub-section (8) of section

13 ofthe SarfaesiAct, in respect of time available, to redeem the secured assets.
Description of Inmovable Property

Flat No:002, Ground Floor, Jainam, Sector No 9, Plot No 3, Mouja Taloja

Pachanand, Taluka:Panvel, Dist: Raigad, Maharashtra, 410218.

Sd/-
Authorized Officer, Bank of India

Sdi- [§| Date: 04.11.2025

Place: Chembur

e-Procurement Cell
OFFICE OF THE EXECUTIVE ENGINEER, :
SPECIAL WORKS DIVISION,BUILDING CONSTRUCTION DEPARTMENT,Ranchi

CORRIGENDUM

NIT -BCD/EE, Special Works Div, BCD, Ranchi -25/2025-26
Date:-24.09.2025, PR No- 362906 Building(25-26):D
Proposed Construction of Jharkhand Bhawan at Vashi, Navi Mumbai,
Maharastra
(i) Correction in NIT
(ii) Correction in SBD Page No- 4 & 29
01
Corrigendum Detail :- (i) Following Corrections in dates have
been made on NIT due to Technical and inevitable reason :-

Tender Reference No

Name of Work

Corrigendum Tile

Corrigendum No-

S1. No Items Previous Date Revised date
1 Date/time of Pre bid meeting 30.10.2025 11.11.2025 at 1.00 PM
2 Last Date/time of Receiving of Bid 10.11.2025 at 1.00 PM 25.11.2025 at 1.00 PM
3 Date/time of Bid Opening 11.11.2025 at 1.00 P.M 26.11.2025 at 1.00 PM

fii) Following Correction has been Made on SBD Page No-4 & 29
n e- procurement Notice information related to pre bid meeting is added as :-

VARDHAMAN INFRA HEIGHTS PRIVATE
LIMITED are in the process of carrying out
redevelopment of Property (described in
the Schedule hereunder written)
possessed by the STATE BANK OF INDIA
EMPLOYEES NANDADEEP CO-
OPERATIVE HOUSING SOCIETY
LIMITED.
Any persons having any claim against or
to the abovesaid Property by way of
Development, Sale, Lease, Mortgage,
Gift, Lien, Charge, Trust, Maintenance,
Easement or otherwise howsoever are
required to make the same known in
writing to the undersigned at our office
within 14 (fourteen) days from the date of
publication hereof otherwise the Title of
the Society to the Property will be certified
and STATE BANK OF INDIA EMPLOYEES
NANDADEEP CO-OPERATIVE HOUSING
SOCIETY LIMITED shall proceed with the
redevelopment without any reference to
such claim and the same will be
considered as waived.

SCHEDULE OF PROPERTY
ALL THAT piece and parcel of Land
admeasuring 1047.58 sq. yards
equivalent to 875. 90 sg. mtrs. alongwith
structure standing thereon namely,
Nandadeep ‘Said Building’ comprising of
ground plus 5 upper floor having 23
Residential Flats being the society
namely, State Bank of India Employees
Nandadeep Co-operative Housing Society
Ltd. ‘Society” situated on T.P.S Ill, Final
Plot No. 353/26, Vallabhbaug Lane,
Ghatkopar (East), Mumbai - 400 077
Said Land’. A Society duly registered
under the provisions of Maharashtra Co-
operative Societies Act, 1960, bearing
Registration No. BOM/ HSG/ 2041 of
1960.
From
ADV. JEVIN NATHWANI & ASSOCIATES
Ad tes & Legal Advi
1607, 0ne45 Business Bay,
Vallabaugh Lane Extn, Ghatkopar (East),
Mumbai - 400 077.
Date:-08/11/2025

5 Date/time of Pre bid meeting 11.11.2025 at 1.00P.M
PUBLIC NOTICE e- Procurement Cell,
. . d o .
NOTICE IS HEREBY GIVEN TO PUBLIC AT 6 Place of Pre bid meeting Room No 326 A, 3™ Floor, Building Construction -
LARGE THAT MY CLIENT, M/S. Department, Jharkhand Mantralaya, Dhurwa, Ranchi

and serial No- 5,6,7 & 8 Should be read as serial No- 7,8,9 &10 Respectively.

In Appendix to ITB (Clause Reference with respect to Section -I), Serial No- 11 Should be read as. “The
Pre bid meeting will take Place at e- procurement cell, Room No- 326 A, 3rd Floor, Building
Construction Department, Jharkhand Mantralaya, Dhurwa Ranchion 11.11.2025at 1.00 P.M.”

Other Terms and Conditions will remain unchanged. Nodal Officer

e-Procurement Cell,
Office of the Executive Engineer,
Special Works Division
Building Construction Department,Ranchi .

PR 365469 Building(25-26).D

Mira-Bhayandar Municipal Corporation

Late Indira Gandhi Bhavan, Hend Office,
Chatrapati Shivaji Maharaj Marg, Bhaindar (W), Tal. Dist. Thane-401101

Election Department

aRiTE-¢
(Trea T srmerur witrgt
GENERAL ELECTION 2025
PUBLIC NOTICE

For the General Election of Mira Bhainadar Municipal Corporation to be held in the year
2025. The Programme for the Draw of lots for reservation of seats in the category of the
Scheduled Caste (women), Scheduled Tribes (women), Backward Class of Citizens,
Backward Class of Citizens (Women) & Women from General Category and for the publication
of reservation is as below.

1 |Date of the Draw for the reservation

Tuesday

Date : 11/11/2025

At 11.00 a.m.

Place : Padmashree, Maharashtra Bhushan, Dr.
Appasaheb Dharmadhikari Sabhagruha, 1st Floor,
Near Seven Square School, Dipak Hospital Road,
Miraroad (East).

Monday, Date : 17/11/2025

2 |Dale of publishing the draft of
reservation

3 |Last date of submitting Objections

Monday, Date : 17/11/2025

Pi1CcICI Bank

Non-Performing Asset(s) (NPA).

PUBLIC NOTICE

Branch Office: ICICI Bank LTD Office Number 201-B, 2ND Floor, Road No 1 Plot No-B3, WIFI IT PARK, Wagle Industrial Estate, Thane (West)- 400604

The following borrower(s) has/have defaulted in the repayment of principal and interest towards the Loan facility (ies) availed from ICICI Bank. The Loan(s) has/have been classified as

A Notice was issued to them under Section 13(2) of the Securitisation and Re-construction of Financial Assets and Enforcement of Security Interest Act, 2002, at their last known addresses.
However, it has not been served and are therefore being notified by way of this Public Notice.

to

Monday, Date : 24/11/2025

(upto 3.00 p.m.)

Mira Bhaindar Municipal Corporation, Head office,

3rd Floor, Election Department, Late Indira Gandhi
Bhavan, Chatrapati Shivaji Maharaj Marg, Bhaindar

& Suggestions

4 |Place where Objections &

Suggestions are to be filed.

Sr. Name of the Borrower/ Co- Description of Secured Date of Notice sent/ | NPA (West).
No. Borrower/ Guarantor/ (Loan Asset to be enforced Outstanding as on| Date — — - - — - -
Account Number) & Address Date of Notice Note : After considering all Objections & Suggestions, final notification of reservation will be
1 |Mrs. . B. Enterprise/ Mr. Bharat Property —1: Office No. G-1, Ground Floor, In the Building Known as Soni Diamond Industrial Premises Co-Operative [October 18, 2025|27/09/ published.
Parshottam Patel/ Mr. Haresh Society Limited, Yashwantrao Tawde Road, Dahisar East, Mumbai 400068, Constructed upon piece and parcel of Rs. 2025
Purshottam Patel/ Mr. Rakesh Pragjibhai | Land bearing C. T. S. No. 987 & 987A1 to 44, Village Dahisar, Taluka & Sub-Registration District Borivali, 20,62,05,727.12/- Place : Bhaindar Sd/-
Patel/ Mr. Dinesh Nagjibhai Kava/ Mr. Registration District Mumbai Sub-Urban, Within the Limits of Municipal Corporation of Greater Mumbai— Owned b . .
Bavchandbhai Nagjibhai Kava/ Mrs. Mr?Rakesh Pragjibhai Patel / Admeasuring Carpet Area 850 Square FI):ee‘c/Bpounded by :- North - N.A./ South - N.A.),/ Date : 08/11/2025 (_Rafihabmc’d Sharn:'a’ IAS)
Trupti Bharat Patel/ Mrs. Madhuben East - N.A./ West - N.A./ Property -2: Flat No. 304, 3rd Floor, In the Building Known as The Sankalpa Co-Operative Ref. No : MBMC/PRO/Ad)E-7449508/2025-26 Commissione and Administrator
Nanjibhai Patel/ Mr. Bhupesh Nanjibhai | Housing Society Limited, Situated at Rokadia Lane, Borivali West, Mumbai - 400092 Constructed upon Piece and Date : 07/11/2025 Mira Bhaindar Municipal Corporation
Patel/ 119451000003/ 119455000012/ | Parcel of Land Bearing C. T. S. No. 2473/A-B & 2473/A1 to 7, Village Eksar, Taluka & Registration District Borivali,
110-B, Kandivali Co-Operative Regjistration District Mumbai Sub-Urban, Within the Limits of Municipal Corporation of Greater Mumbai — Owned by
Industrial Estate, Near Shayadri Nagar, | Mr. Haresh Purshottam Patel / Admeasuring Carpet Area 765 Square Feet/ Bounded by :- North - N.A./ South - N.A.
Charkop, Kandivali West, Maharashtra |/ East - N.A./ West - N.A./ Property -3: Flat No. 407, 4th Floor, Wing-A, Building No. 1, In the Scheme Known as Ekta Government Of MaharaShtra
Mumbai- 400067 Terrace Co-Operative Housing Society, Mahavir Nagar, Dahanukarwadi, Kandivali West, Mumbai - 400067 Forest Department
Constructed on piece and parcel of Land Bearing Survey No. 144, Hissa No. 4D, C. T. S. No. 116 & Survey No. 145, I T Py
Hissa No. 3, C. T. S. No. 120, Village Kandivali, Taluka & Registration District Borivali, Registration District Mumbai Abhimaan I, 5th MSS?%& ?—g;ll(\)l:kgolr\}'a‘ul(ggga?hane (W)-400602
Sub-Urban, Within the Limits of Municipal Corporation of Greater Mumbai — Owned by Mr. Bharat Parshottam Patel ! I ’ up ’
/ Admeasuring Built Up Area 35.57 Square Meter / Bounded by :- North - N.A. / South - N.A./East - N.A./ West - Email - dfommcu @ gmail.com
N.A. Property -4: Flat No. 103, First Floor, B-Wing, In the Building Known as Parshwa Giriraj Co-Operative Housing Parent Portal : http:/mahatenders.gov.in
Society Limited, Harishankar Joshi Road, Dahisar East, Mumbai 400068 Constructed upon the piece and parcel of E-Tend
Land bearing C. T. S. No. 1033/A, Village Dahisar, Taluka & Registration District Borivali, Registration District E-lender
Mumbai Sub-Urban, Within the Limits of Municipal Corporation of Greater Mumbai- Owned by Mr. Dinesh Nagjibhai Tender Notice No. DFO/MDNK/32/2025-26.
Kava & Mr. Bavchandbhai Nagjibhai Kava / Admeasuring Carpet Area 280 Square Feet/ Bounded by :- North - N.A. . . . L L )
/South - N.A. / East - N.A./ West - N.A./ Property -5: Flat No. 408, 4th Floor, Wing-A, Building No. 1, In the Scheme Online Tender Forms in B-1 Format, for the following work are invited by the Divisional Forest Officer,
Known as Ekta Terrace Co-Operative Housing Society, Mahavir Nagar, Dahanukarwadi, Kandivali West, Mumbai - Mangrove Division- North Konkan, Abhimaan II, 5th Floor, Teen Haat Naka, Naupada, Thane (W)-
400067 Constructed on piece and parcel of Land Bearing Survey No. 144, Hissa No. 4D, C. T. S. No. 116 & Survey No. 400602 from the contractors registered with the Government of Maharashtra in appropriate class of
145, Hissa No. 3, C. T. S. No. 120, Village Kandivali, Taluka & Registration District Borivali, Registration District Tender Notice.
Mumbai Sub-Urban, Within the Limits of Municipal Corporation of Greater Mumbai- Owned by Mrs. Trupti Bharat .
Patel / Admeasuring Built Up Area 45.63 Square Meter/ Bounded by :- North - N.A./ South - N.A./East - N.A./ West The blank tender d_ocuments should be downloaded from Government website
- N.A./ Property -6: Flat No. 402, 4th Floor, Wing-B, In the Building Known as Krishna Apartment Co-Operative http://mahatenders.gov.in from 07/11/2025 at 3.00 pm to 14/11/2025 at 3.00 pm. Blank Tender
Housing Society Limited, Situated at Bhatt Lane, S. V. Road, Poisar, Kandivali West, Mumbai 400067 Constructed documents will not be sold by this office; interested contractors have to download lender documents
upon piece and parcel of Land bearing Survey No. 94, Hissa No. 2, C.T. S. No. 5 and 5/1 to 5/12, Survey No. 95, Hissa from the website. For any queries in this regard the interested contractors can contact on telephone
No. 4, C.T. S. No. 6, Villuge Poisar, Kandivali West, Taluka & Registration District Borivali, Registration District Mumbai no. 022-69309286 during office hours
Sub-Urban, Within the Limits of Municipal Corporation of Greater Mumbai- Owned by Mrs. Madhuben Nanjibhai Patel ! RN A X : Lo X i . X
&Mr. Bhupesh Nanjibhai Patel / Admeasuring Built Up Area 485 Square Feet/ Bounded by :- North - N.A./ South - N.A. All requisite information required for the submission of Bid Capacity documents is available on the
/East - N.A./ West - N.A. above said website. If any assistance is required regarding e-Tendering (uploading/downloading)
2. | Mfs. Raheeva Impex/ Mrs. Viraben Karsan | Flat No. 1503 (In Wing D), 15th Floor, In the Building Known as Atharva Landmark, Constructed on Land October 31, 2025 12%22/ please contact NIC Help Desk number : 1800 3070 2232.
Patel alias Mrs. Veeraben K Patel/ Mr. Bearing Survey No. 334 (Part), C. T. S. No. 347, Ward No. 6900 to 6907, Village Malad, Taluka Borivali, M. S. S. 5 : P
Karshanbhai Chelabhai Patel/ D, Dist?ict Mun)'qbci Sub-urban / Admeasuring Carpet Area 946 Square Feet (Igclusive of Balconies) along with | 3,07,91,548.36/- St. Name of work Estimated | Eamest |Time Ilml.t for| Cost of Blank
121705003054/ 303, Ashirvad Building-A, | 1 Car Parking on Ground Floor/ 1st Podium/ 2nd Podium / Bounded by :- North - N.A./ South - N.A./ East - No. cost M°"e¥ completion | Tender Form
Rani Sati Marg, Malad East, Dhanjiwadi, | N.A./ West - N.A. Deposit (Non -
Maharashtra Mumbai- 400097 (Rs.) Refundable)
3. | Mfs. V.. P. Enterprise/ Mr. Chaganbhai Property —1: Shop No. 14, Ground Floor, In The Building Known As Shreeji Residency Co-operative Housing OCtObEI’RI& 2025 228(422/ 1 2 3 4 5 7
Raghavbhai Savalya/ Mr. Prakashkumar Society Limited, Located At Off. S. V. Road, Dahisar East, Mumbai 400068 Constructed Upon Piece And Parcel S. -
Narayan Patel/ Mrs. Rekha Prakash Patel/ | Of Lon{‘J Bearing Final Plot No . 84, T. P. S. Scheme No. lIl, Bearing C. T. S. No. 959/1 & 959/%, Village Dahisar, 16,47,51,139.92/- 1 CPnStrUCt'on of RCC ComROU”d V‘_’a” 40,52,464/- | 40,525/- 4 Months RS'.SQO/'
Mr. Harish Muljibhai Parmar/ Mrs. Priya Taluka & Sub-registration District Borivali, Registration District Mumbai Sub-urban, Within The Limits Of with Y-type angle & 2.45 mm dia G.I. Pipe (Including GST)
Harish Parmar/ Mr. Bharat Parshottam Muncipal Corporation Of Greater Mumbai- Owned By Mr. Harish Muljibhai Parmar & Mrs. Priya Harish Parmar / (Rezan/concenti Deleted ire 0.75 mm
Patel/ Mrs. Trupti Bharat Patel/ Mr. Dinesh | Admeasuring Carpet Area 224 Square Feet/ Bounded by :- North - N.A./ South - N.A./ East - N.A./ West - N.A. dia) near Meera Mathura Building 4 at
Nagjibhai Kava/ Mr. Bavchand Nagji Kava/ | Property -2: Flat No. 2004, 20th Floor, In The Building Known As Sumit Garden Grove Located At Eksar, Borivali Chedda Nagar in CTS No. 66P. Chembur
Mrs. Savita Chaganbhai Savalya/ West, Mumbai 400092 Constructed Upon Piece And Parcel Of Land Bearing C. T. S. No. 374b/12 Village, Eksar, X g . . !
119451000005/ 119455000010/ Plot No. | Taluka & Sub-registration District Borivali, Registration District Mumbai Sub-urban, Within The Limits Of in Central Mumbai Range of Mangrove
438, WP Dubey ST, Near Lotus Building, Muncipal Corporation Of Greater Mumbai- Owned By Mr. Prakashkumar Narayan Patel & Mrs. Rekha Prakash Division North Konkan.
Opposite Oshiwara Bridge, S. V. Road, Patel / Admeasuring Carpet Area 896 Square Feet/Bounded by :- North - N.A./ South - N.A./East - N.A./ West - . -
Goregaon West, Maharashtra Mumbai - N.A. Property -3: Flat No. 101, First Floor, In The Building Known As Neela Apartment, In The Society Known As 1) No changes are to be made by the contractor 'n.the tenqer documems pUbl'Sh?d on the website.
400104 Neel Co-operative Housing Society Limited Located At Link Road, Dahisar East, Mumbai 400068 Constructed If any changes are made the tender documents will be rejected & action accordingly will be taken
Upon Piece And Parcel Of Land Bearing C. T. S. No. 1389 & 1391, Village Dahisar, Taluka & Sub-registration against the contractor. Information published on the government website will be final.
District Borivali, Registration District Mumbai Sub-urban, Within The Limits Of Muncipal Corporation Of Greater . . . - .
Mumbai- Owned By Mr. Chaganbhai Raghavbhai Savalya & Mrs. Savita Chaganbhai Savalya / Admeasuring 2) Right to reject any or all the tenders without assigning any reason there of is reserved.
Carpet Area 610 Square Feet/ Bounded by :- North - N.A./ South - N.A./ East - N.A./ West - N.A. Sd/-

Divisional Forest Officer,
Mangrove Division-North Konkan

D.F.O. MDNK.

These steps are being taken for substituted service of Notice. The above borrower/s and/or guarantor/s (as applicable) isfare advised to make the outstanding payment within 60 days
from the date of publishing this Notice. Else, further steps will be taken as per the provisions of the Securitisation and Re-construction of Financial Assets and Enforcement of Security
Interest Act, 2002.

Date: November 07, 2025
\Place: Maharashtra

Contractor No. of corrections

Sincerely Authorised Officer, DGIPR 2025-26/3867

For ICICI Bank Ltd.
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